
ln the National Company Law Tribunal. Jaipur

Item No. 118

,NDER 
'ECTI,N 

9 oF rBC, 2016 
cP No' (rB)- 24l9lJPRl2020

In the matter oft

NI/sJagannathConvertorsFvt,Ltd" .......Applicant/Petitioners

vs"

M/s Triveni Polytech Pvt. Ltd. ...... Respondent

Order delivered on 30.01.2020

Coram: SH. P. S. N. PRASAD, HON'BLE JUDICIAL MEMBER
SH. RAGHU NAYYAR, HON'BLE TECHNICAL MEMBER

For Petitioner (s)

For Respondent(s)

: Manoj K. Gurjar, Adv.

: None-appeared

ORDER

Heard the submissions made by the counsel for the Operational Creditor.

Perused the paper book. Serve notice on the Corporate Debtor within 10 days"

Post the matter to 27.02.2020.
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(RAGHU NAYYAR)
TECI{NICAL MEMBER

(P.S"N. PRASAD)
JUDICIAL MEMBER

Himanshi


